
17.01.2018                J-1             PRONOUNCEMENT OF JUDGMENT(APPLT.JURISDICTION)

17.01.2018

COURT NO.34  
(DIVISION BENCH-VII)
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

1.CRL.A.86/2013 DIL BAHAR THR.HIS PAROKAR AJMERI J.M.AKBAR,INDERJEET SIDHU
BEGUM AASHAA TIWARI 
VS STATE 

COURT NO.7  
(DIVISION BENCH-VIII)
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 10.30 A.M.

1.W.P.(C)11455/2017 CHANDRA SENGAR AND ANR B.R.SHARMA
  CM APPL.46707/2017 VS. UNION BANK OF INDIA
  CM APPL.46708/2017 AND ORS

COURT NO.30 
HON'BLE MR. JUSTICE S.P.GARG

AT 2:15 P.M.

1.FAO 284/2008 RAGHUNATH GAURAV MITRA, DEEPALI DWIVEDI
  CM APPL.12035/2008 VS. STATE & ANR. VAIBHAV MISHRA
  CM APPL.1035/2010 MANISHA AGRAWAL NARAIN

    HIGH COURT OF DELHI                            
     16th JANUARY,2018                              REGISTRAR (LISTING)

/////////



17.01.2018                           FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

         COURT NO. 19   (OS – D)
                      HON'BLE MR. JUSTICE YOGESH KHANNA

   AT 10.30 A.M.

35. ARB.P. 347/2017           NAGARJUNA AGRICHEM LIMITED   SAURAV AGARWAL, TRINATH TADAKAMALA,
                              Vs. THE ORIENTAL INSURANCE   DEBARSHI DUTTA, SHIFA NAGAR, 
                              CO. LTD.                     SUSHAL TIWARI, AMRIT SINGH, 

ARJUN MASTERS,CHANDRIKA  
THYAGARAJAN 

36. O.M.P.(I) (COMM.) 532/2017 THE MOTOR & GENERAL FINANCE LTD. SUNIL  MAGON, V.K. GARG, NARENDER 
                Vs. BRAVO HOTELS PVT.LTD     SINGH YADAV, VIVEK SHARMA,

NOOPUR DUBEY 
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